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IN THE NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH

cP No.03/l&8PlNcLI/MAH/2017

(4) The corporate debtor, not being a going concern, this Order of

Liquidation is deemed to be intimation to the Officers, emplovees and

workmen of the Corporate Debtor that this order is a notice of discharge.

(5) It is hereby declared that, on the IRP not being replaced u/s 34 (4) of the

Code, he is allowed to continue as liquidator as stated u/s 34 (1) of the

Code and all powers of the Board of Directors, Key managerial personnel

and the Partners of the Corporate Debtor, as the case may be, ceased to

have effect and all such powers shall be vested in the Liquidator

(6) The fee of the liquidator shall be proportionate to the liquidation estate

assets as specified by the Board and it shall be paid from the proceeds of

the liquidation estate u/s 53 of the Code.

(7) It is hereby directed that the personnel of the Corporate Debtor shall

extend all assistance and co-operation to the Liquidator as may be

required in managing the affairs of the company in discharging his

functions as specified under section 35 of the Code.

Accordingly, this Application is hereby allowed.

Order Pronounced on 28.7.2017 and, delivered on 31.7.2017.

-i-dq
V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASHKUMAR
Member (Judicial)
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